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PAPERS LAID ON THE TABLE

PrREVENTION oOF FoOD ADULTERATION
(Seconp AMENDMENT) RULES

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): On behalf of Prof. D. P.
Chattopadhyaya, I beg to lay on the
Table a copy of the Prevention of Food
Adulteration  (Second Amendment)
Rules, 1972 (Hindi and English ver-
sions) published in Notification No.
G.SR. 436(E) in Gazette of India
dated the 10th October, 1972, under
sub-section (2) of section 23 of the
Prevention of Food Adulteration Act.
1054 [Placed in Library. See No.
1.T-11A01/72.)

SrarEMENT RE: CENTRAL GOVERNMENT
MARKET BORROWING

THE MINISTER OF FINANCE
(SHRT YESHWANTRAO CHAVAN):
On behalf of Shri K. R. Ganesh, I
beg 1o lay on the Table a statement
(Hihdi and English versions) indicat-
ing the resfilt of the Central Govern-
ment Market Borrowing in December,
1972. [Placed in [Library. See No.
LT-3891/72.]

DECEMBER 4, WI7Z

Papers Laid 260

Frurt, ProbucTs (AMENDMENT) QROER,
aND ANNuAL Rerorr oF UP. State
AGRO-INDUSTRIAL CORPORATION, Lp.

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
1 beg to lay on the Table—

(1) A copy of the Fruit Products
(Amendment) Order, 1972
(Hindi and English versions)
published in Notification No.
S.0. 3537 in Gazette of India
dated the 4th November, 1972
under sub-section (6) of sec-
tion 3 of the Essential Com-

modities Act, 1955. [Placed
in  Library. See No. LT-
3892/72.1

(2) A copy each of the following
papers (Hindi and English
versions) under sub-scction
(1) of section 619A of 1the

Companies Act, 1956; —

(i) Annual Report of the U.P.
State Agro Industrial Cor-
poration Limited. Lucknow,
for the vear 1869-70 along
with the Audited Accounts
and the comments of 1ihe
Comptroller and Auditor
General thereon. |Placed
in Library. Se¢e No. LT-
3893/72.)

(ii) Annual Report of the U™

State Industrial Corpora-

tion Limited, Lucknow, for

the vear 1970-71 along with
the Audited Accounts and
the comments of the Com-
ptroller and Auditor Gene-
ral thereon. [Placed in
Library. See No. 1.T-3824/
721

AnNUAL REPORT OF INDIAN SCHOOL OF
Mines, DHANBAD

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF C'UL'I'U'RE (SHRI
D. P. YADAV): I beg to lay on the



